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LOK SABHA 
 

STARRED QUESTION NO.211 
TO BE ANSWERED ON 8.7.2019 

 
KENDRIYA VIDYALAYAS 

 
*211. SHRI K. NAVASKANI:  

 
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased 

to state: 
 
(a)  whether it is fact that Kendriya Vidyalayas (KVs) in Mandapam and 

Ramanathapuram are functioning from rented buildings; 

(b)  if so, whether it is proposed to construct new buildings for the KVs in 

those places;  

(c)  if so, the details thereof; and  

(d)  if not, the reasons therefor? 

ANSWER 

MINISTER OF HUMAN RESOURCE DEVELOPMENT 
(SHRI RAMESH POKHRIYAL ‘NISHANK’) 

 
(a) to (d) A statement is laid on the Table of the House. 

 

****** 

 
  



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF 
THE LOK SABHA STARRED QUESTION NO. 211 RAISED BY SHRI 
K. NAVASKANI, HON’BLE MEMBER OF PARLIAMENT TO BE 
ANSWERED ON 8TH JULY, 2019 REGARDING KENDRIYA 
VIDYALAYAS.  
 

(a) Kendriya Vidyalaya, Mandapam in Ramanathapuram District is 

functioning from its permanent building since 1996.  KV, 

Rameswaram in Ramanathapuram District is functioning from 

temporary building provided free of cost by the State Government. 

(b)  Yes, Sir.  It is proposed to construct new building for the KV at 

Rameswaram.  

(c) & (d) Construction of permanent buildings for KVs is a continuous 

process, which depends upon identification of suitable land, 

completion of land transfer formalities, submission of 

drawings/estimates by construction agency, availability of funds and 

requisite approvals etc.  

***** 

 


